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I 

Office note as to ction (if any) 
taken on Order 

Sr 	'tanding Counsel • It is directj that 
learned 	Sr. Standing Counsel will 3ake 

necessary steps for production of 4ose 

docerits on the date of hearing. I 

ed/B. R. Patel 

Vice-Chairman 	( 
iSd/r.P I 	• r.Acharya 

(Y\1dicIal) 	r 

2122.12.4.  As per order of the Honb1e Chairnian 

of the Central Adniiriistrative Tribunal, 

this case shoild be transferred toadras 

Bench of the Central thinistrtiye Tribunal. 

Send the entire records to Madras Bench making 

necessary endors&ent to the concetned Registrar. 

B. R. Patel 
?.4Vjce_Chafrn 

- --- --- 

.S4/ N • Se ngupta 

 


